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BEFORE THE NATIONAL GREEN TRIBUNAL

WESTERN ZONE BENCH, PUNE.

ey
1 Original Application No.66/2021(WZ)
2 fog W00
drgan SR
“r07 ./~ . ‘Sarang Yadwadkar ... Applicant
o v/s
State of Maharashtra & Ors. ... Respondents

AFFIDAVIT ON BEHALF OF GOA STATE

POLLUTION CONTROL BOARD,

RESPONDENT NO.8

MAY IT PLEASE YOUR LORDSHIP:

I, Dr. Shamila Monteiro, daughter of Shri. Augusto
Monteiro, major in age, Indian National, residing at House
No. 5, Uttam Darshan, Opp. Sai Baba Temple, Kadamba
Plateau, Chimbel, Tiswadi —Goa, do hereby solemn

affirmation, state and submit as under:
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1. I am presently working as the Member Secretary, Goa
State Pollution Control Board, and the Respondent
No.8 herein. I have been authorised to file the present

Affidavit on behalf of the Respondent No.8.

2. I say that vide Order dated 23/02/2023 this Hon'ble

Tribunal recorded that on accessing the Goa State
Pollution Control Board’s website data of some of the
industries are not available and directed the Goa State
Pollution Control Board to make efforts so that the
industries may remove the said defect and directed to

file status Report.

3. I say that following are the list of all the industries
who’s CEMS data is required to be uploaded on the
Board’s website. Annexed herewith as ‘Annexure A’

is the list of all the industries.

4. Isaythat following are the Industries whose data is not

uploaded on the Boards website:



@

(ii)

(iii)
(iv)

W) /

(vi)
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M/s. John Distilleries (Not uploaded since
the industry is under maintenance from
2022.)

Goa Medical College (Not uploaded since the
incinerator installed at GMC is
dismantled).

M/s. Mahindra Holidays & Resort India Ltd.
(Not uploaded).

M/s. Shrithik Ispat (Not uploaded since the
unit is not in operation from 2012.)

M/s. Sanjeevani Sakhar Karkana (Not
uploaded since industry is not in
operation since 2017).

M/s. United Spirit Limited (Not uploaded

since the unit is not in operation).

5 I say that the Respondent Board has issued Show

Cause Notice dated 10/03/2023 to M/s. Mahindra

Holidays & Resort India Ltd.
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Annexed herewith as ‘Annexure B’ is the Copy

of Show Cause Notice dated 10/03/2023.

6. I say that whatever stated herein above is based on the
records available with office of the Respondent Board,

to which I have access and which I believe to be true

and correct.

Solemnly affirm at Panaji-Goa.

On this 14t day of March, 2023.

"
Deponent

B st vy by
Liamior Socratoy

=

Goa State Potiviion Contro! Zonrit.

SOLEMINLY AFFIRMED aisD VERI-ED 3EFORE ME

WHO IS IDENTIFIED BEFOR: o,

- NOTARIAL - NOTARIAL' - NOTARIAL

aviooa NSt Ege]
Cis-5 2ra- SRR
Panpm-See. LR
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GOA STATE POLLUTION CONTROL BOARD R - B
o Report Name: Site Status
SINo. | Site Name Site Street City District State | Indastry Type Last Site Status | Exceedance Vendor Site Id
Label Synchronized
1. M/s. Goa Medical GMC Survey Bambolim | North Goa | CBMWTF 2022-01- dismantled No Exceedence | Vasthi Site_3903
College & Hospital no.46,48,49,74,75,76,77,81,82 83, Goa 06T10:25:142Z .
89 & 93, Bambolim, Tiswadi- Goa,
Bambolim, Goa -403202 ‘ -
2. Deccan Fine chemical | DFCI | Corlim-Panaji ithas Goa Goa | PESTICIDE 2023-03- Active No Exceedence | Glens Site_3010
(India) Pvt. Lid. 06T11:00:.01Z
3. Mahindra Holidays & | MHAR | North Goa Mahindra Holidays & Moitem North Goa | Hotel 2022-08- inactive No Exceedence | Nevco Site_4144
Resorts India Limited | IL Resorts India Limited survey No. Assonora | Goa 08T17:30:01Z
16/0 & 7/0
4. United Spirit Limited | USL Plot 164, 166, 167, Bethora, Ponda- | Ponda South Goa | DISTILLERY 2022-08- Not in No Exceedence | Glens Sie 2122
: : Goa 403401 Goa 15T17:16:00Z | operation
5. Vedanta Limited VELD | Amona- Navelim- Sanquelim Bicholim | Nerth Goa | Iron and Steel 2023-03- active No Exceedence | Unitech Site_3459
Bicholim Goa 06T11:01:00Z Horiba :
6. Shraddha Ispat (P) MSIPL. | Survey no. 53/1 Village santona | Sanverde | Gea Goa | Iron and steet 2023-03- active No Exceedence | Glens Site_1036
) Lid. Taluka sanguem m ’ 06T11:01:56Z |
O Ambey Metallic AML Plot No.68-75, 143-160, Pissurlem | Sattari Goa Goa | Iron and Steel 2023-03- Active No Exceedence | glens Site 897
A Limited Industrial estate 06T11:09:36Z
8. John Distilleries Pvt MIDPL | Plot No.-M21/M21A/M21B, Cuncolim | Gea Goa | DISTILLERY 2023-03- Industry No Exceedence | GLens Site 1303
Lad. cuncolim Industriaf estate, 06111:01;57Z | under
. Cuncolim Salcete ) maintenarice
9. Goa Sponge and GSPL | Survey no. 58-60, Santona, | Sanguem | Goa Goa | Iron and steel 2023-03- Active No exceedence | GLens Site_101%
Power Limited Sanguem, Goa, 403706 . 06T11:01:08Z
10 Paradeep Phosphates | ZACL | JAI KISAAN BHAWAN, | ZUARIN | Goa Goa | FERTILIZER 2023-03- Active No Exceedence | Glens, Site 1115
Limited (Formerly ZUARINAGAR, GOA AGAR 06T11:01:37Z Yokogawa ,
zuari agro Chemical
Limited )
11 M/s. Procter & PGHL | Plot No.11/1, Marvsodo Usgaon, Ponda Nerth Goa | DRUGS AND 2023-03: Active No Exceedences | GLens Site_3797
Gamble Health taluka Ponda- Goa - 403408 Gea PHARMACEUTICAL | 06T11:00:23Z
Limited ' S
12. M/s. United Breweries | UBL Survey no. 164, 166, 167, Bethora, | Ponda Goa Goa | DISTILLERY 2023-03- active No Exceedences | Glens Site 1118
Limited Ponda- Goa . 06T11:01:06Z
13. M/s. Deccan Fine SAC S.F. No. 28/1 santa Monica works, | Ilhas Gea Goa | PESTICIDE 2023-03- active No Exceedences | Chemtrols, Site_1443
chemicals (India) Pvt. Corlim Ilhas, Goa 06T11:00:527 Glens, Nevco,
n Tid Yokogawa




14 Vedanta Limited MVL Pig Iron Division Amona Sanqualim | Nerth Goa | Ironand steel 2023-03- active No Exceedences | Chemitrols, Site 2218
Goa 06T11:01:42Z , Thermofisher
15 Biotic waste Solution | BWSP | Kundaim Industrial Estate Kundaim | South Goa | BMW Active No Exceedences
Pvt. Ltd. L Gea N
16 Shrithik Ispat Industry not
in operation
since 2012
17 Sanjeevani sakhar Industry not
Karkhana in operation
since 2017
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(An iSO 9001-2015 ISO 14001 .~2015 ISO 45001.2018 Certlﬂed Board)

Phone Nosg, : 0832-2407700

2407701, 2407702
2407703’ I

Tel/Fax No. : 0832-2407700

Emall Ids;

- Chajrman, QSPCB ‘chalrman- ~gspeb.gea@nic.in

Member Shcretary GEPCB: ms-gspch.goa®nic.in
Otilce: majl gspcb@gov in

By Regd A.D.

No. 12/2021-PCB/980586/R00076517Te oh |24 699 1070312023

WHEREAS, the Goa State Pollutton Control Board (heremafter referred to
as the Board”) has granted Consent to Operate under Section 25/26 of the Water
(Prevent1on & Control of Pollunon) Act, 1974 & under Sectxon 21‘ of the Axr, |
(PreVentmn & Control of iSolluuon) Act 1981 td your umt namely M/s Mahmdra
Holidays & Resorts Ind1a Lxmlted located at Survey No 16/0 & 7/0 Vlllage“
Moitem, Assonors, Bardez'-Goa. s vrde' .Order bearmg. No.12/2021-

PCB/989586/R0007651 dated 13/09/2‘0’21.

WHEREAS, Condition No. (v1) of the aforesa.ld Consent Order states a5
follows: . |

The unit shall operate and maintain an onllne momtoring systems for
the applicable parameéters of the STP treated water and the data SO generated -

shall be made avallable to the GSPCB and CPCB servers

Page 10f4

L

Near Pllerne Industrial Estate, Opp. Sallgao Seminary, Sdllgao, Bardez, Goa - 403 511 =
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The Hotel shall tredt éibiii‘eéﬁb‘ gfluefit i ‘esa';«;t’iﬁg sewage treatﬁie‘m platit

(260 KLD capacity) consisting of sewage coIlection tatik, ﬂoatmg meédia

.bloreactor tanks-2 nos, secondary claﬁfier tertiary clanfier sand fiIter

sludge dewatering centrifiige, sludge dtying beds, ultra filtratlon and

ozonisation as is wattanted W1th reference to mﬂuent quahty and operate and

, mamtam the same contlnuously 80 ds to aclrueve the qua,hty of the treated‘

effluent tb the followmg standérds

Parameters ]

— Dlscharge on 1and for u:ngatmn

pH

Between

55&90

Suspended Solids

‘Not 1o exeeed

T Not Hiore thdn 20mg/1

50D, 3Gy G

Net to exceedf;

10mg/1

COD

W'Not to exeeed-._‘ - B

| 50 mg/l

O11&G“rease T

~ Notto exee__,ed; |

10 mg/l

NE4-N

ot

5 mg/l

N—tot‘al

Not to exceed'

10 mg/l

Fecal Coliform

Less than ‘

100 MPN/100mT

WHERKEAS, in this regard records available with the Board indieate- that the

Online Stack Emission Moiitoring system instafled by you at your unit is 1ot being

operated efficiently and is not tratisrhitting data to the Boards website on real time

Page 2 0f4
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basis. This fact has been intimated to you by ﬂ_1§ npa*fd yia¢ variou'sy .
cOrresijndennes; however you Bave failed to reply th 't‘h'e‘same‘ till date.
WHEREAS, .the aforestated facts indicn‘te that jrbu are ‘operating your unit
in V101at10n of cotidition No. (vi) of the Consent to Operate Order No. 12/2021-
PCB/989586fR0007651 dated 13/09/2021 issued to you by this Boa:rd, ﬂmereby
violating the provisions of-the_ Air (Prevenhon & Control of Polluuon) Act,- 1981,
O NOW THEREFOREin | light of the nbdve‘ ‘and in exetcise of the powers
vestéd with tius Board undet secnon 31 (A) read wnh secnon 21 of the A1r |
(Prevention afid Conirél of Pollutibn) Act, 1981, the management of your mnt
namely, M/s, Makindrd Holiddys & Resqrts Inrc.ha_‘ Lnnltgdll__pnated gt Survey No.

16/0 & 7/0, Village Moitém, Assonora, Bardez-God.is ligreby directed to SHOW

CAUSE within a period of 7 dayé from the dts bf réceipt of this notice as to why
the operation of your unit, should nQi bc du:ected to be c';iésgé!/séﬁlbd for dper_aﬁng
the same in violation of t;Onditinn.nd. (vi)  as contdined in the ConS;int to Operate
Order bearing No.12/'2612_1;?’(:‘3_/98"9586/"1{6_007551 dated 13/09/2021, as _issued o
you by this Board. | )

TAKE NOTE, that failure to sgﬁéfantoﬁly rel':s_ly_, to ihé ﬁfes.éht notice within
the stipulated time périod will comipel thie Board to initiate nn-ing"ent legal action

against you which will include issue of directions for .clé'Suré/Séaling of fﬁhe

Page 3 0f4
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operations at your unit, undér the provisions of the Air (Prevention and Contiol 6f

Pollution) Act, 1981, without ary furthier notice.

Issuedthis  day of Marchi 2023,

(Dr. Shamﬂa Monteiro)
Member Sedretary
Goa State Polluﬂoil Control Bosrd

To, '
M/s. Mshindra Holidﬂ?s & Resoitd Thdia Limited,
Survey No. 16/0 & 710,

Village Moifent, Assotiory,

Bardez-Goa.

Copy to:-

- 1. Office Fii‘e
2. Guard File

Pé‘g"e dofd



